262 Written Answers to [RATYA SABHA] Unstarred Questions

Restrictions on allotment of new oil and gas agencies

+1391. DR. BHUSHAN LAL JANGDE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

{a) whether restrictions have been imposed on the allotment of new agencies

pertaining to petroleum and natural gas connection;
{(b) if so, by when these restrictions will be relaxed; and

{c) whether petroleum and natural gas connection has become essential in remote

rural areas?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and {(b) There is no ban
on allotment of new LPG distributorships.

{c) LPG is a clean and eco-friendly fuel. Switching over from wood to LPG
for cooking purpose in rural areas will reduce cutting of trees for fuel and uplift

the health condition of rural women.

Public Sector Oil Marketing Companies (OMCs) aim to increase the National
LPG coverage to 75% with minimum 60% coverage at State level and at least one
distributor in each block by 2019 As on 01.02.2016, there are 17543 LPG distributors
in the country, out of which more than 36% are partially or fully catering to rural

segment.

Further, Hon’ble Finance Minister in Budget Speech on 29 February, 2016
has announced a budgetary provision of ¥ 2000 crore to provide deposit free LPG
connections to 1.5 crore women belonging to the Below Poverty Line (BPL) families
during the vear 2016-17. The LPG connection will be in the name of women member
of the BPL family. The Scheme will be continued for at least two more years to

cover a total of 5 crore BPL households.
Termination of dealership by Noida Divisional Office of 1I0OC

1392, SHRI MD. NADIMUL HAQUE :Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) whether it is a fact that the Noida Divisional Office of Uttar State Office-I1
of Indian Oil Corporation Limited has terminated dealership of outlets in 2015 for

financial irregularities committed by its dealer against the IOCL;

{(b) if so, the details thereof;

T Original notice of the question was received in Hindi.



